SHEDULE I
FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Ligquidation
Process) Regulations, 2017

FOR THE ATTENTION OF THE STAKEHOLDERS OF
DHANDHO INDIA PRIVATE LIMITED

PR

1. | Name of Corporate Person DHANDHO INDIA PRIVATE
LIMITED
2. | Date of Incorporation of Corporate 18" May, 2015
Person
3. | Authority under which Corporate Registrar of Companies, Pune
Person is incorporated /registered
4. | Corporate Identity Number / Limited | U72200PN2015FTC] 55041
Liability Identity Number of Corporate
Person
5. | Address of the Registered Office and Gomati Residency, Flat No, 303, CTS
Principal Office No. 273, Near Sakhalipir Talim, Nana
(ifany) of Corporate Person Peth, Pune — 411002, Maharashtra,
India.
6. | Liquidation Commencement date of | Saturday, 30" November, 2019
Corporate Person
7. | Name, Address, Email Address, Name: Pramodkumar Ramesh Ladda
Telephone Number and the Registration| Official Address: S. No 496B, 2nd
Number Of The Liquidator Floor, Near KCC Classes, Opp. Rale
Estate, Phadake Haud Chowk, Pune -
411011, Maharashtra, India.
Regn No.: IBBI/IPA-002/1P-
N00694/2018-2019/12148
Email id: csladdaji@gmail.com
Mobile No.: +91-9595-271145
8. | Last Date for Submission of Claims Monday, 30" December, 2019

Notice is hereby given that the Dhandho India Private Limited has commenced
Voluntary Liquidation on Saturday, 30" November, 2019,

The stakeholders of Dhandho India Private Limited are hereby called upon to submit a
proof of their claims, on or before Monday, 30" December, 2019 to the liquidator at the
address mentioned against Item No. 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

PRAMODKUMAR RAMESH LADDA

Date: 04-12-2019 Insolvency Professional

Place: Pune



